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WEDNESDAY, JUNE 3, 2026

Whereas, the undersigned being the Authorized Officer of Asset Reconstruction Ed:tnpang Elndlaj Limited aciing in fs
capacity as Trustee of Trust mentioned in the table {“Arcil™) under the Securtisation an struction of Financial
Assels and Enforcement of Secunty Interest Act, 2002 (54 of 2002) {"said At} and in exercise u:nfgm*egs conferred under
Sactaon 13 (12) af the said Act read with Rule 3 of the Secunty Interes! (Enforcement) Rulas, 2002 (*said Rulos”) issued 3
demand netice, r:alllngbumn {he bormower(s), the guarantors and the morigagors fo repay the amount, dededs of which s
msantioned in the table bedow:

The mmwer."gmmnlnr[sifmnﬁ ris) baving failed to repay the said amounts. notice is heneby given & the
bormowerlguarantar s)imaortgag .:?ﬂ'l paricular and the pubds in ganeral that the wtndersigned has laken possession of
the underfying Immavable Property described herein below in exercise of powers confierred on himher under Sub-Section
{4) of Sacton 13 of the said Actread with Rula B of the said Rules on “AS i5 WHERE 5 & WHATEVER THERE 15 BASIS®
an the dabe menfioned below,

8. Borrawer Name and " : Date & Type of|
Ho Guarantors & LAN Dets o 1317 Notics & Amoust (e Re.) Possassion
1 |Borrower: MriMrs. Mahesh Rs.12 08 867/ (Rupees Twelve Lakhs Eight Thousand| Symbolic

Agasimani, Mr/Mrs, Maheshwari Eight Hundred Skxty Seven Only) as on 22-01-2026 in| Possesslon
Agasimani MriMrs, Ratnavva respect of the HLILAP Facility, with further interest and an
Agasimani charges til payment | realisation, together with all| 29.05.2026
(LAN - HL25HAVDOO08E153) incidental costs, charges and expenses incurred,
ARCIL-TRUST-2026-013 MNotice dated; 27.01.2026

Froperty owned by ; All the piece and panced of property beanng E-swathu No, 1517007 01000200028, VPC No. 485431,
measuring East and West 11.5 17,00, 2.511.5, 17.00 5.0-00 mi, Korth fo South §.2, 56,58 mt, = 187.0500 sq mi,
building sduated al Mallanayakanakoppa, Hafe Bangapuwr Talukand Grama Panchayalh, Shiggavo Taluk and Haver
Districd, presenthy within the Srets of Hale Bankapur Grama Parchayvath and within the urisdiction of the Sub Bagistrar
Shiggave, and-along with buiding and bownded on - East by | Property of Lakshaman Agasimani; West by Property of
chivananda Agasimani, North by . Gowvl Road, South by : Property of Subhash Agasimani,

2 |Borrower: MrMrs. Ambika Bai, Rs.9,78,922)- (Rupees Mine Lakhs Seventy Eight| Symbolic
Wio Murihinyak, MriMrs, N T Thousand Nine Hundred Twenty Two Only) 33 on 22-| Possassion
Murthinaika, 3/o Thakryanaika, 01-202E in respect of the HLILAP Facility, with further o
Mr/Mrs, Murthinaik Kirana (Alias) | interest and charges till payment [ realisation,| 29052026

Kiranakumara M. Sio Murthinaik,
MriMrs Murthi Naik Arunakumara
(Alias) M Arunakumara,

Sfo Murthinaik

(LAN « HLOSVANDOODZE403)
ARCIL-TRUST-2026-013
Propesty cwned by - All the plece and parcal of the proparly baaring Khata Mo, 108, e-swathu No 151 200405000 230321,
meazuring East to Wesl : 6.096 Meter, Morth to south - 9144 Meter (55.74 sq.mirs), situabed at Shingrihalli Vilage,
Harapanrahals Taluk, within the limits of Village panchayath Shingrihalk, Harapanahalli Block, and bounded by - Eastby -
Housz of Takranak, West by - Doar No. 102, Morth by ‘Roed, South by | House belongs bo Takraned Mester. And Hem 2;
All the pezce and parced af fhe progerly beadng Khata Mo, 108, e-swathu Mo 151A00403000220323, messurmg Eaztio
Wesl : 5.096 Mater, North b south & 9144 Meler (55,74 sq.mirs), silualed al Shingnhalli Village, Harapanahalli Taiuk,
within the limitz of Vilage Panchayath Shingrikalll, Harapanahalll Block, and bourded by = East by = Dioor Mo 108, Wasi
by Road, North by [Risad, South by ; House belongs to Takranaik Master

together with all incidental costs, charges and
EXpenses incurred,
Motice datad: 27.01.2026

3 |Borrower: Me/Mrs. Shivanna Rs.1417,77%- (Rupees Fourteen Lakhs Seventeen| Symbolic
Tumkur Mahendra Alias Mahendra | Thousand Seven Hundred Seventy Mine Only) as on| Possession
MriMrs. Meenamma Wio.Shivanna | 22-01-2026 in respect of the HL/ILAP Facility, with on
MriMrs. Shivanna v Sio, Late further interest and charges tili payment | realisafion, | 29.05.2026

Vearabhadraiah together with all incidental costs, charges and
(LAN - HLOSAMNODO045TOE] expenses incurred.
ARCIL-TRUST-2026-013 Motice dated; 27.01.2026

Praopesty owned by - All the piece and parcel of the property beanng No, 11 and E Khatha [FID Keo) 15250041 5100800011
situaled al Thippanayakanahalll Vilage, Ipgadi Grama Panchayath, Hulhridurga Hobl, Kunigal Taluk and Turmiuer Dist,
measuring Easl to Wasl 18,288 MIr and Norh 1o South 10638 Mirs, tolaly measwing 19510 Sq.mirs.. with BCC
Building and bounded on East by - House of Nanjgiah and Ridraiah West by | Galliand property of Rudraiah, Norh by
| Road, South by : Galli and property of Rudraiah

The I:u:nrrnweriguaran:nris.:un‘:{:urtga?Uf'sj i particular-and the pubdic in general are hereby cautioned thal Arncil in
lawful possesson of the Immovable FProperty mantioned above and under Seclion 13(13) of the SARFAESI Act,
2002, the borrower! guarantonisi'mortgagor{s) or any person whatsoever, shall after receipt of this nofice not
transfer by way of sale. lease or otherwise deal with/ alienate tha Immovable Property, without prior writien consent
of Arcil and any dealings wilh the Immovable Properly will ba subjact 1o the charge of Arcil-Tar the amounl as
mentioned above along with future interest at the contraciual rate onthe aforesaid amount together with incidental

POSSESSION NOTICE POSSESSION NOTICE

Whereas, the undersigned being the Authorized Officer of Assel Reconstruction Compan Fggdmj Limited-acting in iz
cagacity as Trustae of Trust mentioned in the table {“Arcll™) undar the Secuntisation aﬂdl' construction of Financial
Assels and Enforcarmant of Secunty Intarest Act, 2002 |54 of 2002) {"said At} ard In exercise of powers conlarmed under
Saction 13012} of the said Act read with Bule 3 of the Secunty Interest(Erforcement) Bules, 2002 (*sald Rules”) Issued a
demand notice, calling upon he bormowar(s), the guaraniors and e morlgagors o repay the amound, detads of which an
mentaned inthe table bedow:

The borower/guarantor{simortgagons) havig falled to repay the sald amounds, notice |s hersby gven fo fhe
borrowarigquaranton s)imertgagons) = particular and the publc in general that the undersignad has taken possassion of
1he: unduarying Immavable Property described herain bedow in oarcise of powers conferred on himher under Sub-Section
141 of Sachon 13 of the sakd Act read with Rude B of the zaid Bubas on “A% |5 WHERE |5 & WHATEVER THERE 13 BASIS'
an i date mendionad below.

151, Borrower Mame and ; ” Date & Type off
1hlq:u Guarantors & LAN Dater ol 12 otice S.Amotnt (i ha.) Pﬂﬁas::iinn
1 |Borrower: Mr/Mrs, Re. 20,38, 734 (Rupoes Twanty Lakhs Thirty Eight Thousand | Symbalic
Parameshappa, 3o Thamma | Seven Hundred Thirly Four Only} as on 22-01-2026in respect| Possesslon
Bhovi, Urf Kariyappa of the HLILAP Facility, with further interest and charges fill on
Mr/Mirs. Bhagyamma, payment | realisation, together with all incidental costs,| 30,05.2026

Mr/Mrs. Kavitha E,

Wic. Parameshappa

(LAN - HLOSTMADDIDBE2 1 5)
ARCIL-TRUST-2026-013
Froperly owned by | All the piece and parcel of the house bearing Properly No.33/35 and E-KEhatha
Mo 152500705501 TOO044 measuring East fo Wesl: 12,152 maters and MNorth 1o Scuth : 8.5344 melers, situated al
Huylldore Kaval Village, Bukkapallana Hobli, Sira Taluk, Turnkur District under the limid of Huyll Dore
Gramapanchayathi, and bounded on ; Eastby : House of PLL Bemmaish, West by | House of Yafappa, North by -House
of Govindaraps, South by Foad,

charges and expenses incurred.
Notice dated: 27.01.2026

2 |Borrower; MriMrs, Rs.13,07,649)- (Rupess Thirteen Lakhs Seven Thousand Six| Symbolic
Rangaswamy Erabhovi Alias | Hundred Forty Nine Only) as on 22-01-2026 in respect of the| Possession
E Rangaswamy, HLILAP Facility, with further intarest and charges till payment on
Mr/Mrs. Chennamma GT |/ realisation, together with all incidental costs, charges and|  30.05,2028
[LAN - HLOSSIADOOD5EI05) expenses incurred.
ARCIL-TRUST-2026-013 Motice deted: 27.01.2028

Frogerty owned by . All the piece and parcel of the house properly bearing Mo, 120 and E-Khatha
Mo 151000302000320074 measuring Easl o West | 914 meters, and Morth to South ; 1213 meters, sifuated ai
Hukigalakunte Village, Kasaba Hobli, Herivuny Takuk, Chifradurga Distric, under the Bimit of Uduvalli Gramapanchayadh,
&nd bounded on : East by : House of Rangaswarmy, West by - House of Hulugamma, Morth by | House of Remanna, South
by - Anganavadi Road.

Tha borrawer’quarantorsimorlgagaons) In particular and the public i ganeral are heraby cautioned that Arcil & in
lawful posseszion of the Immavable Property mentioned above and under Section 13(13) of the SARFAES| Act,
2002, the borrower! guarantonisiimortgagor(s) or any person whatsoever, shall after receipt of this notice nol
fransfer by way of sale. lesse or otherwise deal with! alienate ihe Immaovable Properly, without prior writien consent
of Arcal and any dealings with the Immovable Property will ba subject 1o tha charge of Arcil for the amount as
menbioned above along with fubere inlerast al the contraciual rate on the aforesaid amount iogether with incidental
Bxpenses, cosl, charges et

The bormowersfquaraniors 'mortgagors” attention is invited 1o the provisions of the Sub-Section (8) of Section 13 of the
sakl Act, in respect of time available fo redeem the above-mentioned Immawable Property

Sdi-, Autharised Officer
Assat Reconstruction Company (India) Limited
(Trustee of Arcil Trust - ARCIL-TRUST-2026-013)

Placo : Tumkur, Chitradurga

Date : 30.05.2026
.. Asset Reconstruction Company (India) Ltd.,
I\ CIN - U555 0MH2002PLE 134884, Website - www.arcil co.in
F rc I ] Registered Office : The Ruby, 10th Floar, 29 Senapali Bapal Marg, Dadar (Wesl),
Frowvinr MG I mbad — 400 028, Tel: 481 ZX6581300
Branch Office : MW= Cholamandalam Inwestment and Finance Company Limited. Chola Cres!, Super B, G54 & C55,
4, Thine Vi Ka Indusirial Esiate, Guindy, Chennai - 600 032

8Xpenses, cosl, charges ete

sakd hct, in regpect of time availa cem the above-mentioned Irmmovable Property,

The t-cfmwers'.fguamrﬂnrs'frnnrﬁa%:rs' atiendion is invited fo the provisions of the Sub-Section (8) of Section 13 of the
el

Place : Haverl, Vijayanagara, Tumkir

Sd/-, Authorised Officer
Assel Reconsiruction Company (India) Limited
(Trustes of Arcil Trust - AREIL—THLIST—E[IEE—[I‘I_J]

Diate : 20.05. 2026
Asset Reconstruction Company (India) Ltd.,
CIN - UGS230MHI00ZPLC 134504, Website : www.arcil.coin

A 1 I
A r'c I Registered Office : The Ruby, 10th Figor, 20 Senapati Bapat Marg, Dadar (West),
Fresvier BEC [umbas — OO 028, Tek +817 2286581300

4, Thiru W Ka Indusirial Estate, Guindy, Chennal = 600 (32

Branch Office : M's.Cholamandalam Invesimend and Finance Company Limited, Chola Cresl, Super B, C54 & L85,

FINKURVE FINANCIAL SERVICES LIMITED

Kamala Mill Compound, Lower Parel (W), Mumbai, Maharashtra - 400013

PUBLIC NOTICE

This Is to inform the Public that Auction of pledged Gold Omaments will be
conducted by Finkurve Financial Services Limited, On 08.06.2026 at 10:00
am a! Finkurve Financial Services Limited, #666/4, 15t Floor, SLR Building
Opp. Indian Qil Petrol Pump, Vidya Nagar, Sarjapur, Bangalore -562125.
The Gold Ormaments to be auctioned belong to Loan Accounts of our varous
borrowers who have failed to pay their dues. Dur notices of auction have been
duly issued to these borrowers. The Gold Omaments to be auctioned belong
{o Overdue Loan Accounts of our various borrowers mentioned below with

ANCRNAME: o » RIAPURA ARVOG Branch : SARJ-98460.
More Details, Contact ; Jayaprakash D., Mob.: 9952224535

iRezeres e fighl o aker the niEnbar of accounls fo be
auciianeyd &/ postpons ¢ cancal the auction withaut any priar notice)

A N

FORM A \
PUBLIC ANMNOUNCEMENT
[Under Reguation & of the Inseivency and Barknupicy Board of Indka
[Irsalvency lutkon Process for Comorale. Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF MAIYAS RESTAURANTS PRIVATE LIMITED
RELEVAMNT PARTICULARS

1. |Mame of Corporate Debbor MAIYAS RESTAURANTS PRIVATE LIMITED
£, |Date of incorparation of Gompoarate. Deblort26.03.8014
3. |Autharily under which Corporate Debbor i {Registrar of Companies - Bangefare
Iﬂ{:cr'ﬁll.‘.'fﬂtﬂﬂffﬁglﬁtﬂr'ﬂﬂ
4. [Corparate Mentty Mo, ¢ Limiled Liabisty
Idenlificakion Mo, of corparate deblor
&, |Address of the Registared office and
Princpal Othce, (I ary] of Corporate detiar

6. |Imsalwency commencement date in raspact
of Corparate Dabbar

AN

WEEHRAZI4PTCOTA445

[#53, Tih B Main, 3th Cross 4ih Block, Jayeneger
Hangalors, Bangalore, Kamataka, ndia, 2604011

18t June 2026

L L L

resokithan procass

B, |hame and the regsiration number of g
msahvency prolessanal acting as Inlenm
Resolubion Professional

P areah Fmar FOnE (Tonmery Maresn kumar Tk
IBEVIP&001 I P-PRGRE202 1-22/ 14063

Asset Reconstruction Company (India) Ltd. (Arcil)
Acting in its capacity as Trustee of various Arcil Trusts

Arcil office: The Ruby, 10th floor, 29, Senapati Bapat Marg, Dadar (West) Mumbai-400 028
Website: https://auction.arcil.co.in; CIN-U65999MH2002PLC134884

L]
I Cll
-

PUBLIC NOTICE FOR SALE THROUGH ONLINE E-AUCTION IN EXERCISE OF THE POWERS UNDER THE
SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
2002 (SARFAESI ACT) READ WITH RULES 6, 8 & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Notice is hereby given to the public in general and to the Borrower (s) / Guarantor (s) / Mortgagor (s), in particular, that the below described
immovable property/ies mortgaged/charged to the Asset Reconstruction Company (India) Limited, acting in its capacity as Trustee of various Arcil
Trusts (“ARCIL”") (pursuant to the assignment of financial asset vide registered Assignment Agreements), will be sold on “As is where is”, “As is what
is”, “Whatever there is” and “Without recourse basis” by way of online e-auction, for recovery of outstanding dues of together with further interest,
charges and costs etc., as detailed below in terms of the provisions of the Securitization and Reconstruction of Financial Assets and Enforcement of

Security InterestAct, 2002 (“Act”) read with Rules 6, 8 and 9 of the Security Interest (Enforcement) Rules, 2002 (“Rules”).

Name of the Borrower / | LAN No. & Selling | Trust | Outstanding amount as | Possession type and| Earnest Money Deposit
Co-Borrower/s | Bank Name per SARFAESI Notice date (EMD)
Guarantor/s / dated 10-10-2024 Date of Inspection Reserve Price
Mortgager/s Type of Property and Date & Time of E-Auction
Area
Borrower: HL0000000164743 |Arcil-Trust-[Rs. 2178855/- as on 09-03] Physical on Rs.
CHANDRASHEKHAR M | Vastu Housing | 2026-035 {2025 + further Interest 14-01-2025 4,00,000/- (Rupees Four
R Finance Corporation thereon + Legal Expenses. [~\yirpo amangsd on Lakh only)
Co-Borrower: Rajamma Limited request Rs. 40,00,000/-
M, Revannasiddaiah G (VHFC) q . (Rupees Forty Lakh
Residential Thousand only)
25-06-2026 at
3:00 PM

Description of the Secured Asset being auctioned: All that piece and parcel bearing Assessment No.105/1, Situated at Madhalakote
Grama,Kasaba Hobli, Nelamangala Taluk, Bangalore Urban District, Karnataka, 562123 and measuring

East to West: 85 feet, North to South: 95 feet. and Boundaries As Follows: East—Road, West—Nakashe Road and Property belongs to Mr. Ramaia,
North — Government Road, South - Remaining Portion of the same Property

Pending Litigations known to [Nil Encumbrances/Dues known to
ARCIL ARCIL

Last Date for submission of Bid Bid Increment amount:

Nil

Same day 2 hours before Auction As mentioned in the BID document

Demand Draft to be made in|Arcil-Trust-2026-035 Payable at Par
name of:
RTGS details Arcil-Trust-2026-035, Trust Account No: 57500001986832, HDFC Bank Limited, Branch: Kamla Mill

Extn Ctr, Mumbai, IFSC Code: HDFC0000542
Arpit Choudhary arpit.choudhary@vastuhfc.com;

Name of Contact person &
number

Terms and Conditions:

1. The Auction Sale is being conducted through e-auction through the website https://auction.arcil.co.in and as per the Terms and Conditions of
the Bid Document, and as per the procedure set out therein.

2. The Authorised Officer (“AO”)/ ARCIL shall not be held responsible for internet connectivity, network problems, system crash down, power
failure etc.

3. Atany stage of the auction, the AO may accept/reject/modify/cancel the bid/offer or post-pone the Auction without assigning any reason thereof
and without any prior notice.

4. The successful purchaser/bidder shall bear any statutory dues, taxes, fees payable, applicable GST on the purchase consideration, stamp
duty, registration fees, etc. that is required to be paid in order to get the secured asset conveyed/delivered in his/her/its favour as per the
applicable law.

5. The intending bidders should make their own independent enquiries/ due diligence regarding encumbrances, title of secured asset and
claims/rights/dues affecting the secured assets, including statutory dues, etc., prior to submitting their bid. The auction advertisement does not
constitute and will not constitute any commitment or any representation of ARCIL. The Authorized Officer of ARCIL shall not be responsible in
any way for any third-party claims/rights/dues.

6. The particulars specified in the auction notice published in the newspaper have been stated to the best of the information of the undersigned;
however undersigned shall not be responsible / liable for any error, misstatement or omission.

7. The Borrower/ Guarantors/ Mortgagors, who are liable for the said outstanding dues, shall treat this Sale Notice as a notice under Rules 8 and 9
of the Security Interest (Enforcement) Rules, about the holding of the above mentioned auction sale.

8. Inthe event, the auction scheduled hereinabove fails for any reason whatsoever, ARCIL has the right to sell the secured asset by any other
methods under the provisions of Rule 8(5) of the Rules and the Act.

Place: Bangalore
Date: 03.06.2026

Sd/-
Authorized Officer
Asset Reconstruction Company (India) Ltd.

ALl
SMALL

FIMANCE
BaME

& BCHFRULED COMMERTIAL TAMH

morgege properiesisecuned assels a5 given balow,

Bormowars fo note that afier receipt of this nolice, intesns of Seclion 13{ 13} ofthe Act, 2002, you are probitited and restrained from ransfering amy of the secured assels by way of sale, lbases or othenwise, without pronwntien consent of the secured creditor.
Borrowers attention am altracled towasds Section 138} f'w Rl 3(5) of The Security Interes] (Erforcement) Bules, 2002 Act that B borrowers shall be enbiled t redeem their secsaed assel upon the paymienl of the complebe oulstanding duees as menlioned Below beforg the

mubhcalion ol auclion nalice, which theraaller shall ceasa o exisl,

Date and Amount of Demand
Notice Under Sec. 13(2)

Mame of the Borrower! Co-Borrower [

Mortgagor [ Guarantor { Loan Alc No,

AU SMAI_I_ FINANCE BANK I_IMITEDASCHEDULEDEGMMEHEIALBAHK

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
Demand Notice Under Section 13(2) of Securitisation Act of 2002

This s ta infarm to all the borrowers & publie in general that “Fineare Small Finance Bank Lid." has amalgamated with “Au Small Finance Bank Lid" w.ef 015t April 2024, Whereas, The undersigned being the Authorized Officer of the AL Small Finanee Bank
Lindted (8 Scheduled Commercial Bank] As the loan account becamea MEA therefors the Authorzed offices under saction 13(2) of "The Seouritisaton and Reconstructon of Fnancial Aosets and Enforcement of Saecinty Intenest Aot 2002 had (ssued 60 deys demand nobice o tha
BomwersiCo-bomowersiorgagers/Guaranions {oollecively refemed s “Bomowers " as gven inthetable. Acoording to B nofice i the boerowers do not deposit the entine smownd within 60 days, theamount wil be recovenaed from auction of the mongage propertiea’sacred asaals &3 given belo.
Thensfone wou the bomowens ane informed o deposit the entine oan smount slong with futune interest and expenses within 60 days from the date of demand notice, othenssse under the provisiens of 1304} and 14 of the sasd Act, the Authonized officer is free to take possssalon for sale of the

Date and Amount of Demand
Notice Under Sec. 13(2)

Mame of the Borrower! Co-Borrower /
Mortgagor [ Guarantor | Loan Alc No.

{Loan A/C Mo ) 2166000071B262, Channabasappa
{Borrowar), Shilpa & (Co<-Borrowar],

1B-Mar-26 Rz_ 151,567/ Rs One Lae Fifty-One Thousand
Five Hundred Sixty-Seven Only As On 12-Mar-2§

Description of Mortgaged Property

All That Piece And Parcel O Immovable 31, Bdip Mo - 150800201 900720039 Accoarding Ta The Form No: 9 & 114 |sseed By The Pdo
O The Kodasoge Grama Panchayathi, Situated Al Hutture Villagae, Gundlupste Taluk, Chamarajanagara Destrict And The Property s
Bounded On The; Measuring E&st To West-12.12 Meters And Morh To South:-11.88 Meters &nd Thereon Total Messsremand
Ineluding T House Buiding Measunng 142,61 54, Metars Along With Present And Fulure Construction Theatsn

{Loan AIC Mo.) 226600006468315, Dhananjaya K & 16-Mar-26 Rs. 1,789,122~ Rs. One Lac Seventy-Mine
|Borrower), Puttagowramma (Co-Bomower), Thousand One Hundred Twenty-Two Only As On 12-Mar-26

Description of Mortgaged Property

Rasidential Building Bearing Grama Panchayaih Khatha Mo, 78 And E-Khatha Mo, 152500801300300334 Measuring East To
Wient 13 Maters And Morth Ta South 5.4 Meters 1z Sitiuated Al Neraseskatte Village |, Kasaba Hobll , Tighur Taluk | Turmbuwr Blstrict
And Bowndad Cn

{Loan A/C No.) Z3660000764361 & 246800027 74875, D R
Udayashankar [Borrower), Shivamma V (Co-Borrower),

16-Mar-26  Rs. 790,788/~ Rs. Seven Lac Minety Thousand
Seven Hundred Elghty-Elght Only As On 12-Mar-26

Descriplion of Mortgaged Property

Property Bearing Mo. E-Bwathu No. 151800001 5001 00060, Propearty Mo 34/36/2 In Measuring East To West 19,2024 Meters, Morth To
Sauthy 135,41 1200000000001 Meters, Total Measuring 11446 Sg Meters, Sduated Uithanuru Village, Uthanuru Grarmapanchayath,
Duggasandra Hobali, Mulabagal Taluk, Kolar Disinct. Measuring: In Measuning East To West 19,2024 Meters, Morth To Sowih
134101 200000000001 Matare, Total Maasuring 11446 Sq Maters,__Along With Pregent And Future Corstruction Thersin,

=)

Address and email af the imterim resalition
professaanal, as ragisiered with the Board

i 805, Sih Flear, Beron Centra MG Road
Bengaluni-560001, Karngtaks, India
jcanklavlord@licalony

£ 905, 9ih Floor, Barton Centra MG Road
Bengalunu-580001, Kamalaka, Inda
cifpmaiyes@gmail.com

14t Jure 2024

rm oy T L Y o I P I e SR L e

10 |Address and amall 0 be used for

correspandence with tha inleam

rasolution profassional

Last date ior submessian of claims

Classes of credibors, if any, under clause

{n) of sub-zachon (B4 af sachan 21,

asceriaingd by B inkanm nesakution

professional

hames of Insglvency Profassionsi

wlentdied o act as Autharizad

Representative of creditars i a class

ITHF&E names o7 each ¢2asg)

|lay Ralevanl Farms and

b} [etails of suthorized representatives
gre Avallabia at

1.
12

MIL

13.
Mot Applicable

htlps:/atblgov.infhameldownloads

Mofice is hereby given thed the Mational Company Lew Tribunal has ardared the commancament
of & corparate insohvancy rasolubion procass of the MAINYAS RESTALRANTS FRIVATE LIMITED an
Tsl Juna 2024

The cradiors of MAIYAS RESTALURANTS PRIVATE LINITED, are hensby called upen o submit thes
claims with proof on or befora 14k June 2026 bo the interm rasclulion professional at the addrass
mentionad against antry Ko, 10

The financial creditars shall submit their claims wsh prost by electronic means ardy, All ather credices
may submil the clasms with proal In person, by post or by elecironss means,

Submission of talze or misleading proods of claim shall aliract penaltias,

Sd-
NARESH KUMAR ROHILA f
Inferim Resalulion Professional
[BBVIPA-DMIP-POZGGR2021-22/1140
Aufthorisation for Assignment vesd till 30th June 2027

(Detad : 03.06. 2026

%: Bangaiora

IMPORTANT

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
fransactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

{Loan AJC Mo.) 23660000981622, Gayathrl. [Bormawer), 16-Mar-26  Rs. 4,18.665/- Rs. Fouwr Lac Eighteen Thousamd
Ravi, (Co-Borrower], Sin Hundred Sixty-Five Only As On 12-Mar-26

Deseription of Morgaged Property

Froperty Bearing Shest Roofed House Property Beanng Gramapanchayath B, Mo, 223 With House Measuring East-West 14 0352
Maters And Norh South: 14 020800000000007 Meters Totally 209,20 5q, Meters, Having E Katha Mo, 1516005036007 20027,
Situated At Metikere, Sathenahalli Gramapanchayath, Dandiganaha® Hobli, Chanfarayapsttana Taluk Hassan District.., And The
Propery |z Bounded On The © Measunng East To West 14,9352 Meters And Barth To South; 14.0208000000003001 Malerss, In Tedal
Maasuring 209 40 Sq. Mebars Along With Prasant And Fulure Construction Thenein

{Laan AJC No.) 23630000066384, Bharatha (Borrower),
Pushpalatha (Co-Borrower), Chikka Mallappa [Co-
Borrower)

16-Mar-26  Rs, 10.47,560/- Rs. Ten Lac Forty-Seven
Thousand Five Hundred Sichy-Mine Only As On 12-Mar-26

Description of Morigaged Property

Praperty Beanng Thammadipars Village Janger No-2001, Having Unique Code Mo 152200701 106700023 According Ta Farm Mo-
8&11(A) tssued By Tha Offics OF The Somanathapura Village, Grama Panchayath, Situated A1 Thammadipura Village, Sosale Hobl,
I MWargsipura Talus, Myswru Distsct And The Propery Is Bounded On The; Measuring East To West: 70404 Maters And Maorth To
Saulh; 14,0208 Moters, In Tedal Madsunng 98,295, Maters

16-Mar-26 Rs. 1,46, T65/- Rs. One Lac Forty-Six Thousand

(Loan A/C Mo ) 24660002172038, P Puttanna [Borrower), .
Saven Hundred Sixty-Five Only As On 12-Mar-26

Manjula (Co-Barrowar),

Description of Morigaged Proparty

Froperty Beanng Katha Mo 61 Having Unsgue Code Mo, 150800 1005003004 75, Accarding To Farm MO-981 10A) [sswed By The Office
Of The Bagad Grama Panchayath, Siladed &1 Jannur Vilage, Santhemarahbali HotE Chamarajanagasa Taluk, Chamarajanagara
Distrct.And The Propery |s Boundsd On The; Measunmg East To YWestd. 14 Melers And Morth To South: 12 1682 Meters, In Todal
Measuring 111 48 Sq Meters, Thareon Building Measurement 111, 488q. Melaers

(Loan AJC No.) 24660002406740 & 23660002069944,
Thayamma (Borrower), Nanjamma (Co-Borrower),
Shivaraju (Co-Borrowar)

Twenty-Nine Only As On 12-Mar-26

16-Mar-26 Rs. 10.34,02%- Rs. Ten Lac Thirty-Four Thowsand ]

Description of Mortgaged Propety

Property Bearing Kempayyanapakya Village . Kanchugaranahalll Grama Panchayath . Property No 8% Hawing Rdpr Unigue Code
E-Khatha Mo, 152900401601100322 According To The Form Mo.8 And 114 Issused By The Office Kanchugaranahalll Grama
Panchayath Situated At Kempayyanapalya Village ; Ramanagara Taluk And District And The Proparty ks Boundsd On ; Measunng
East ToWesi 7.62 Meters And Morth To South 12192 Metars In Tofal Measuring Land Arga 92,20 5q.Malars And Thareon Building
Araa Measuring 92 90 Sqg,Meters

{Loan A/C No.) 246600003IB2E6T & 246600025567 94,
Shanmugappa P (Borrower), Pavithra M (Co-Borrower),

16-Mar-26 Hs 10,18,3T2- Rs. Ten Lac Eightesn Thousand
Thres Hundred Seventy-Two Only As On 12-Mar-26

|

Descriplion of Mortgaged Propaerty

Property Bearing Katha Mo, 56/43@8 Having Unigue Code Mo 1520900204 100520068, According To Form No-1 1{B) lssued By The
Office O The | Goilahalli Grama Panchayalh, Sduated A Pillegoswdanasdoddi Village, LUyyamballl Hobdll, Banakagoura Taluk,
Ramanagara District.And The Property |z Bounded On The; Measuring East To West: 10,668 Matars And Morth To South: 182024
Meters In Total Measuring 204 855q. Meaters. Therson Bulding Measurerment 204, Qosq. Meters,

18-Mar-26 R=%, 535153/ R&. Five Lac Thirfdy-Five Thousand

Ona Hundred Fifty-Three Only As On 12-Mar-26

(Losn AJC No.) 246600007T2ZTES, L N Rangaswamy
{Borrowaer), Sandhya B G (Co-Borrower],

Deseription al Mortgaged Propery

Irnmovabbe Propeny Roof Type Acc Sheet Floof Property Bearing Propery Mo, 134 And Measuring Ezst To West 10.36 Meters And
Morih To Soulh B.23 Melers Tolally 5526 Sg.Melers Having E Katha Mo, 1525000025001 004 32 SHuated Al Bullenahalli Hommnebagi
Grampanchayath Kezaba Hobd Chikkanaymkanahali Taluk Tumkur Dislmct &nd The Propedy s Boanded On The . Measunng East To
Wiast 1036 Meaters And Marth To Scuth 8. 23 Mebers Todally 85.26 Sg. Meters Along With Fresent And Future Construction Thersin

{Loan A/C No.) 24660001515412, Hanumantha Shatty

{Barrower], Jyothl (Co-Barrower), Fifty-Six Only As On 12-Mar-26

16-Mar-26  Rs. 4 48,056/- Rs. Four Lac Forty-Eight Thousand |

Description of Mortgaged Property

Immovable Propgorly Bearing No: 232080 Havmg Unique Code Mo, 1 5220052501 200034 5, According To Form Ne-LIIB) Issued By The
Oiffice Of The Sidhuvalll Grama Panchayath, Siuated At Kurahath Village, Kasaba Hobl, Menjangued Taluk, 8ysune Destrict, And
Bounded By , Measuring East To Wesne. 7056 Meters And Morth To South:d.098 Metera | in Total Measuring 40.88 Sq.Meters,
Thereon Budlding Measurement 200885 Meters

(Loan AC Mo} 1966000032475, Nawaz Pasha
[Barrower), Eum:lya Taj {Co-Barrower),

2T-Apr-26 Rs, 565 068- Rs.Five Lakh Sixiy-Five Thousand

Sixty-Eight Only As On 27-Apr-26

Description of Morgaged Property

Immovable Propesy Bearing Mo Ward Mo, 26 Ashrays Layoul In Propery Mo 40-502-58 In Assessment Mo O Mirdarana Mo
544537285477 |In East To West 9144018 Meters Morth To Sowth 6036012 Maters , Total 55.7418 Sg.Meters Siddhalaghatta Taluk
Chikkabaltapura Destrict Boundsd On ; Total Measurement Of The Immovabde Propery East To West 3144018 Meters | Morh To
Soulh 6.055012 Meters | Tolally Messunng 55 7418 5q. Maters

(Loan AMC Noj 22660000702311, Shivanayaka
(Borrower), Jayasheela (Co-Borrower), Malleshanayaka

2F-Apr-26  Rs. 204,048 Rs. Two Lakh Four Thousand Forty-

Hine Cnly As On 27-Apr-26

(Co-Borrower)

Dascription of Morigaged Property

FProgery Bearing MulhinamuBusoge Mo, 2317255 Having Unsque Code Mo, 1522006028 10700347 According To Form No. 11B |ssuwed
By The: Office O The Avarthi Village Panchayathi Situated & Dindegadu Village | Peryapatna Tatuk | Mysore Destrict And The Progay
s Bounded On The - Measuring East To West 11,2776 Melers And Noth To South 79248 Metars In Talsd Measurng 8937 Sq.Maters
And Thereon Building Measwring 89 37 Sg.Meters

[Loan A No.) 23660001 325841, Swamy Mayka
(Borrower), Swamy Nayka (Co-Borrowar),

2T-Apr-26  Rs. 455346/~ Rs. Four Lakh Fifty-Five Thousand
Three Hundred Forty-5iz Only As On 2T-Apr-26

L Measuning 64,38 So Meders

Description of Mortgaged Property

Willage Panchayath E-Katha Mo 23401 88 Having Uregue Code Mo 152200202014020185 Accordeng To The Formm Mo 118 [sswed By
The Cifice Of The Hegganduru Yillage Panchayath Situated At Vaddambalu Villags Hunasur Takuk Mysore District And Bounded On
Maasuring Easl To Waest 8400 Matars And Maorth To South 100028 Meters In Total Measuring G4 38 Sq Malers And Thaereon Building

(Loan AMC No.) 23660001375055, Shivanna R iﬂnnmr],l EF-Apr-26
HNagamma (Co-Bormower],

Rs. 534,015~ Rs. Five Lakh Thirty-Four Thousand
Fiftegn Only As On 27-Apr-26

Description of Mortgaged Property

Property Bearing Yillage Panchayath E-Katha Mo 254238 Having Unigue Cods Mo 1522004 14076000421 According To The Form Ma
T B lssued By The Office OF The Mosanabayanahalli Village Panchayath Situated Al Mosanabayanahalli Village Mysare Taluk
Miyaore District And Bounded On Mesauring East To West 8144 Maters And MNorth To Soidh 121592 Meters In Total Megauring 92,50
S Metars And Therson Buikding Measuring 18.58 Sq Meters

(Loan AMG Mo} 24660001992492 & 3660002050553, HS
Siddaraju {(Borrowaer), Pushpa (Co-Borrower),

2T-Apr-26  Rs. 11,628908/- Rs. Eleven Lakh Sixty-Threa
Thowsand Nine Hundred Eight Only As On 2T-Apr-26

Description of Mortgaged Property
Property Siuated At Ridpr id 152500800402 12004 1 140 Hulihalll Honavalll Tepdur Tumkur, 572217 | Admeasunng 453 5. FL

[Loan AIC No.) 23660002170533, Kadirappa (Borrower), | 27-Apr-26 R, 699,834,  Rs. Six Lakh Ninety-Nine Thousand
Reddamma (Co-Barrower), Venkataramappa {Co. Eight Hundred Thirty-Four Only As On 27-Apr-26
Barrower)

Description of Morigaged Proparty

Emrmowvahle Propery Beadng Mo, E-Swathu Farm Mo 11 B | E-Bwathu Mo, 151900200600620012 Property Mo, 26026 In Messuring
East To West 94488 Melers | Morh To South &.7056 Meters | Total Measuring 53,36 Sq.Metars Siluated Al Machahalli Yilege
H.Gollahalli Gramapanchayath . Duggasandra Hobali | Mulabagilu Takek |, Kolsr District - Measuring East To West 9 4488 Maters _
Pearth To Soulh 8. 7056 Medars | Tokal Measuring 53,28 Sg. Melers Along With Presest And Futune Construction Thenein

[Loan AMC No.) 24680000296T89, Saifulla Khan 2T-Apr-2&  Rs, B,23,523)- Rs. Eight Lakh Twenty-Thraa
(Borrawer), Vahida (Co-Borrowsar}, Thousand Five Hundred Twanty-Three Only As On 27-Apr-26

Description of Mortgaged Property

E Swathu Form Mo 11 B in E Swathu Mo 1518002002003001 60 Property Mo 97 In Eat To Wast 7.62 Meters Morth To South 1341120
Meters Todal Measuring 102.19 Square Meters In SHuated Al Sundrapafya Village Sundragabsa Grarmpanchayath Kyasambali Hosd
Bangarapete Taluk Kedar District Meaauring Easl To West 762 Meters Maorth To South 1341120 Meters Tobal Meawning 102,19 Squars
Meters Along With Present And Future Construction Thereln

ET-Apr-26 Rs.9.95642- Rs. Nine Lakh Ninety-Five

Thousand Six Hundred Forty-Two Only As On 27-Apr-26

(Loan AMC No.) 24630000044624, Krishana [Borrower},
Sakamma (Co-Bormower),

Description of Mortgaged Property

Property ko 462414 Having Rdpe Uniqus Code E Katha Mo 152 100301500320104 According To The Form Mo 114(B] Isewsed By The Office OF
Thaa Heeskuru Gram Panchayath Situated At Hulegala Villags kasaba Hobk Malavalli Tg Mandya District And Bounded By Measuring East To
Witesst 3, 144 Meters And North To Souwth 1 28016 Tolally Measuring 117,06 Sg Maber Along Wilh Present Aed Fulune Constuction Thegin

(Loan AC No.) 24660001 736165, Manjunatha 2T-Mpr-26 Iis- 533 746/~ Ra. Five Lakh Thirty-Thres
(Borrower), Puttarangamma (Co-Borrower), Sudha (Co- Thousand Seven Hundred Forty-Six Only As On 27-Apr-26
Borrower)

| Description of Morigaged Property

Progrly ﬂﬁﬂrlng a1 1L VWih Howse Measoning Easl Wesl 6098 Méeders Snd Marth Sauln g, 144 Meders Tolally 55,74 S0 Mejers
Hzving E Katha Mo 152500101300600388 Sibuaiad At Barakanalu, Barakanalu Gram Panchayath Hulbhyor Hobli Chikkansyakanahall
Taluk Turnkwr Distect 572228 And Bounded By Messunng East To Weat 8,096 And Nedh To South 8. 144 Totally Measuning 55,74 Bq
Along Wit Prasent dod Fulune Construction Thergin

(Loan AMC No.) 2463000007 4487, Gowramma |Barrawer],
Ramachandra (Co-Borrower),

27-Apr-26  Rs, 14,80,8300- Rs. Fourtesn Lakh Eighty
Thousand Eight Hundred Thirty Only As On 27-Apr-26

Description of Mortgaged Property

Progeerly Baaring Katha Mo =08 Having Unigue Code Mo 152200302700 000 31 Accondng To Fammoso, 9 fumd 11 (0) [ssuesd By Thes
Cifice O The Haliyuru Grama  Panchayath Situated A4 Doddakoppahe Village Chunchanakatte Hobl | Saligrama Taluk | Mysweru
Custnct . And The Propsrty Is Bounded ©On The - Measuring East To West 2144 Meters And Norh To South 10858 Meters | In Total
Measuring 9755 Sq.Meters

Date : 02.06.2026
Place : Karmataka

Authorised Officear
Al Small Finance Bank Limited

epaper.financia!express.mn'. .
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